RAJYA SABHA
Monday, the 18" December, 2023 /27 Agrahayana, 1945 (Saka)

The House met at eleven of the clock,
MR. CHAIRMAN /in the Chair.

OBITUARY REFERENCE
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(Hon. Members then stood in silence for one minute.)

PAPERS LAID ON THE TABLE

|. Reports and accounts (2022-23) of various Companies and related papers
Il. MoU between Government of India and MSTC Limited

ST H3Terd H T 7311 (31 GARiE Hers): J8iey, § Fforiad o2 9wr ued )
R §:-

I. A copy each (in English and Hindi) of the following papers, under sub-section (1)
(b) of Section 394 of the Companies Act, 2013:-

(i) (a) Annual Report and Accounts of the Steel Authority of India Limited (SAIL),
New Delhi, for the year 2022-23, together with the Auditor's Report on the
Accounts and the comments of the Comptroller and Auditor General of India
thereon.
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Review by Government on the working of the above Company.
[Placed in Library. See No. L.T. 10401/17/23]

Fifty-eighth Annual Report and Accounts of the MSTC Limited, Kolkata,
West Bengal for the year 2022-23, together with the Auditor's Report on the
Accounts and the comments of the Comptroller and Auditor General of India
thereon.

Review by Government on the working of the above Company.
[Placed in Library. See No. L.T. 10396/17/23]

Eighth Annual Report and Accounts of the NMDC Steel Limited, Bastar,
Chhattisgarh, for the year 2022-23, together with the Auditor’s Report on
the Accounts and the comments of the Comptroller and Auditor General of
India thereon.

Statement by Government accepting the above Report.
[Placed in Library. See No. L.T. 10946/17/23]

Sixty -fifth Annual Report and Accounts of the NMDC Limited, Hyderabad,
Telangana, for the year 2022-23, together with the Auditor’s Report on the
Accounts and the comments of the Comptroller and Auditor General of India
thereon.

Review by Government on the working of the above Company.
[Placed in Library. See No. L.T. 10402/17/23]

Forty-first Annual Report and Accounts of the Rashtriya Ispat Nigam
Limited (RINL), Visakhapatnam, Andhra Pradesh for the year 2022-23,
together with the Auditor's Report on the Accounts and the comments of
the Comptroller and Auditor General of India thereon.

Review by Government on the working of the above Company.
[Placed in Library. See No. L.T. 10400/17/23]

One Hundred and twelfth Annual Report and Accounts of the Bisra Stone
Lime Company Limited (BSLC), Bhubaneswar, Odisha, for the year 2022-
23, together with the Auditor’'s Report on the Account and the comments of
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the Comptroller and Auditor General of India thereon.

(b) Review by Government on the working of the above Company.
[Placed in Library. See No. L.T. 10708/17/23]

Il. A copy (in English and Hindi) of the Memorandum of Understanding between the

Government of India (Ministry of Steel) and the MSTC Limited, for the year 2023-24.
[Placed in Library. See No. L.T. 10403/17/23]

I. Notifications of the Ministry of Civil Aviation

Il. Reports and Accounts (2022-23) of Alliance Air Aviation Limited, New Delhi; Indira
Gandhi Rashtriya Uran Akademi, Amethi; AERA, New Delhi; AAl, New Delhi and
related papers

THE MINISTER OF STATE IN THE MINISTRY OF CIVIL AVIATION (GENERAL (RETD.)
V.K. SINGH): Sir, | lay on the Table—

l. (i) A copy (in English and Hindi) of the Ministry of Civil Aviation Notification No.
G.S.R. 733 (E), dated the 11" October, 2023, publishing the Aircraft (First Amendment)
Rules, 2023, under Section 14A of the Aircraft Act, 1934, along with Explanatory
Memorandum.

(i) A copy (in English and Hindi) of the Ministry of Civil Aviation Notification No.
G.S.R. 877 (E), dated the 6" December, 2023, publishing the Ministry of Civil Aviation
(Height Restrictions for Safeguarding of Aircraft Operations) Second Amendment Rules,

2023, under Section 14A of the Aircraft Act, 1934.
[Placed in Library. For (i) and (i) See No. L.T. 10768/17/23]

Il. (A) A copy each (in English and Hindi) of the following papers, under sub-section
(1) (b) of Section 394 of the Companies Act, 2013:—

(a) Annual Report and Accounts of the Alliance Air Aviation Limited, New Delhi,
for the year 2022-23, together with the Auditor's Report on the Accounts
and the comments of the Comptroller and Auditor General of India thereon.

(b) Statement by Government accepting the above Report.
[Placed in Library. See No. L.T. 10766/17/23]



